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G vil Appeal Nos.2468-2469 of 2005

UNION OF | NDI A Appel I ant (s
)

VERSUS
ARUN JYOTI KUNDU & ORS. Respondent ( s)

Date : 27/08/ 2007 These Appeals were called on for judgenent today.

For Appellant(s) Ms. Anil Katiyar, Adv.

For Respondent (s) M. GS. Chatterjee, Adv.

Jawahar Lal Gupta, Sr. Adv.
P. Chaudhari, Adv.

Adi tya Shar na, Adv.

K. S. Rana, Adv.

Davi d Rao, Adv.
KH. Nobi n Si ngh, Adv.
Vi jay Parkash, Adv.
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Hon' bl e M. Justice P.K. Bal asubranmanyan pronounced the
j udgnent of the Bench conprising Hon’ble M. Justice H K. Sema and
H s Lordship.
I ntervention allowed.
The civil appeals are all owed.

The parties are directed to suffer their respective costs.

[ T.1. Rajput ] [ On Prakash ]
A R-cumP.S. Court Master

[ Signed reportable judgenent is placed on the file]



